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KARNATAKA LEGISLATIVE ASSEMBLY 

FOURTEENTH LEGISLATIVE ASSEMBLY 

SIXTH SESSION 

(ADJOURNED MEETINGS) 
 

THE  UNIVERSITY OF HORTICULTURAL SCIENCES 
(AMENDMENT)  BILL, 2015 

(L.A. Bill No. 04 of 2015) 
 

  

 A Bill further to amend the University of Horticultural Sciences  

Act, 2009. 

 Whereas, it is expedient further to amend the University of 

Horticultural Sciences Act, 2009 (Karnataka Act 11 of 2010) for the 

purposes hereinafter appearning; 

        Be it enacted by the Karnataka State Legislature in the Sixty-sixth 

Year of the Republic of India as follows:- 

 1. Short title and commencement.- (1) This Act may be called the 

University of Horticultural Sciences (Amendment) Act, 2015. 

         (2) It shall come into force at once. 

 2. Amendment of section 8.- In the University of Horticultural 

Sciences Act, 2009 (Karnataka Act 11 of 2010), in section 8, in sub-section 

(10), for the words and figures ”consisting of 60 hectares”, the figures and 

words “consisting of 125 acres” shall be substituted. 
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STATEMENT OF OBJECTS AND REASON 

 

 It is considered necessary to amend the University of Horticultural 

Sciences Act, 2009 (Karnataka Act 11 of 2010) to provide for transfer of one 

hundred and twenty five acres of land of G.K.V.K. to the university of 

Horticultural Sciences, Bagalkot. 

  

 Hence,  the Bill. 
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FINANCIAL MEMORANDUM 
 

 

 There is no extra expenditure involved in the proposed legislative 

measure. 

 

 
 

Dr. Shamanuru Shivashankarappa 
Minister for Horticulture and 

Agriculture Marketing 
 

 

P. OMPRAKASHA 
Secretary 

Karnataka Legislative Assembly 
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ANNEXURE 

EXTRACT FROM THE UNIVERSITY OF HORTICULTRUAL SCIENCES 

ACT, 2009 (KARNATAKA ACT 11 OF 2010) 

 

XX    XX    XX 

 

8. Transfer of certain Colleges, Institutions and employees of the 

University.— (1) XX    XX    XX 

 

(10) The infra-structure of the Horticulture Division, consisting of 60 

hectares of the GKVK campus shall be transferred to the Horticulture 

University by a notification to be issued in this behalf by the State 

Government. 

XX    XX    XX  
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